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REGISTERED

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

Commercial Complex(BDA)

. Indira Nagar,
' BANGALORE~ 560 038,
; ' (="
bated T2 NOV 1986
Application No, 180 /86(1 )

WP No, £145/%9

Applicant

Rajappes Baseppa Vs, Divnl, Rly. Manager, Se.Fly.

Mysore & anr.
To

1.The Divnl. Railway Manager,
Southern Railway,
Mysore Divn,
MYSORE.1.

2,The Asst, Epgineer,(A=Sub.Divn,) .
Southern Railway,
BANGALORE CITY,
BANGALORE .

3.5.G. Bhat,(Advocete for Applnt.,)
166=Post Office Road,
Vijayanagat,

BANGALORE=10,

4,Shri' NS Srinivasan,

. Central Govt. Stnag. Counsal,
}(’ High Court Bldgs.,

\| BANGALORE-1,

\.

SUBJECT: Sending copies of Order passed by the Bench in
Application No. 180/86(T)

Please find enclosed herewith the copy of the Order/
InxbarimxEndeax passed by this Tribunal in the above said Appllcatlon
No. 180/86(T) on  24-10-86.
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INTHE CENTRKL ADMINISTRATIVE
TRIBUNAL KDDITIONIIL BENCH,

Order Sheet
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Date

Office Notes

Orders of Tribunal

iwp (v BAR
4710 ORDER

Applicent by Shri Vishnu Bhat
for Shri $.G.Bhat. Shri AN,
Venugopal for Shri N,S5.Srinivasan

anpee

T

=

s for the respondents.

The facts‘of the case and the
guestion of law thet arise for
determinztion are similar to
W,P.No. 4490/80 decided on
12th March, 1981 by Malimath J
(as his lordship then wes) in
Venkataraye Venkatappa Vs.

Divisionel Rr-ilway [dan
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the very reasons stated in
Venkaterays Venkatappa'ls czse,
impugned order of

Bﬁt in the circumstences

.

we direct the psrties

ear the costs, . 1
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